THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)
) No.HC.VII-29/2007//0 5/, (A
From :- Shri Chatra Bhukhan Gogoi,

Registrar (Vigi!ance),
Gauhati High Court,
Guwahatj.

To, Shri Utpal Rajkhowa,
Special Judge, CBI, Assam,
Additional Court No.1,
Chandmari, Guwahati-3.

Dated Guwahati the o¢ November, 2024

Sub: Casual leave,
Ref:- Your letter No, SPL/CBI-I/ESSTT/IV/Z1-2012/642-645/5 dtd. 30.10.2024.
Sir,

Yours faithfully,
S’d/ -
REGISTRAR (VIGII ANCE)
Memo No.HC.VII-29/2007 /10 0/ % (0745 /A, dated oF -//- -?;

Copy to :

1. The Special Judge, CBI, Add!. Court No.2, Chandmari, Guwahati-3.
2. The Special Judge, CBI, Addl. Court No.3, Chandmari, Guwahati-3.
A The Project Manager, Gauhati High Court.

“/7 2 [u
REGISTRAR]VIGILANCE) G

(24
»



